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JOINT COMMITTEE REPORT  

 

Hon’ble National Green Tribunal, Central Zonal Bench, Bhopal, vide its 

order dated 04.07.2025 in Original Application No. 86/2025 in the matter of 

Drupad Malik Vs. State of Rajasthan & Ors. directed under Para 6 & 7 as 

follows: - 

 

Para 6.    We deem it just and proper to call a report on the matter in issue, in 

present application, from a Joint Committee consisting of: 

i. One representative from the Central Pollution Control Board 

ii. One representative from the Rajasthan State Pollution Control 

Board (Rajasthan) 
 

Para 7.   The Committee is directed to visit the site and submit the factual and 

action taken report within six weeks. The State PCB will be the nodal 

agency for coordination and logistic support.” 

 

Copy of the order dated 4.7.2025 is enclosed as Annexure-I.  

 

In compliance of the Hon’ble NGT, order dated 04.07.2025, a joint 

committee was constituted as per nominations received from concerning 

departments. The committee constituted of following officers – 

 

1. Sh. Sunil Kumar Meena, Scientist ‘E’, CPCB, Bhopal. 

2. Ms. Nidhi Khandelwal, SEE & Regional Officer, RSPCB, Kishangarh 

(Nodal Officer) 

 

The committee members visited the Kishangarh Marble Dumping Yard, 

owned by Kishangarh Marble Association (KMA) on 22.07.2025 to verify the 

factual status on the issues raised by the applicant. Sh. Sampat Sharma, 

CEO and Sh. Sunil Kumar Sharma, Civil Supervisor of KMA were present 

with the Committee during the visit. 
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1.0 Major issues raised by the applicant in the matter:  

The applicant has raised following major issues related to marble waste 

management in its application:  

i. Unscientific and hazardous dumping of marble slurry waste at 

Kishangarh dumping site. 

ii. Severe contamination of ground water, degradation of agricultural 

land, high levels of fugitive dust pollution. 

iii. Exposure of civilians to toxic airborne marble dust by opening the 

area for public recreation and photography. 

 

To address and account the factual status of the issues raised by the 

applicant, committee was in the opinion to visit both the dumping 

sites established in the Kishangarh area to accommodate the dumping 

of marble & granite slurry disposal. Secondly, to address the issue 

related to air quality & water quality, committee opined to take 

requisite no. of water & air samples to account the current status on 

their quality. Further, committee carried out aerial view survey using 

drone to cover the area through top view to understand the area in 

holistic manner.  

  

2.0 The Kishangarh Marble/ Granite Cutting processing, cluster and 

slurry dumping yards – AN OVERVIEW 

 

 Kishangarh is home to marble & granite cutters. As such there is no 

mining of these minerals in the Kishangarh area. Currently in FY 

2025-26, there are 238 Gangsaw units, 79 gangsaw & granite units 

and 604 granite cutting units, that sums up to 921 marble and 

granite cutting units in operation.  

 

 The processing of marble and granite begins with the transportation of 

extracted blocks from the mining sites viz. Makrana, Rajsamand & 

other places to the processing facility established at Kishangarh, 

where they are unloaded using gantry cranes. The first stage involves 

dressing the blocks with dressing machines to remove irregular outer 



5  

surfaces and produce smooth, rectangular blocks suitable for sawing. 

Once dressed, the blocks are cut into slabs. For marble, gang saws 

equipped with 75–125 parallel blades are commonly used, while 

single-blade saws with a thickness of 4–5 mm slice the blocks into 

slabs of approximately 15–20 mm thickness. Granite, being harder 

than marble, is generally processed using multi-cutter machines fitted 

with diamond-tipped circular saws. During the cutting process, 

approximately 5 mm of material per 25 mm thickness of block is lost 

as powder due to the blade thickness. Water is continuously applied 

during sawing to minimize heat generation, with requirements met 

through tanker supply and recycled water. Processing generates about 

30% waste. 20–25% marble dust powder and about 5% broken edges 

and defective slabs. The marble dust stored as slurry containing 35–

45% water. The operation is water-intensive, with average 

consumption of 0.1–0.2 kilolitres per tonne of processed material. To 

reduce freshwater intake, processing facilities employed sedimentation 

tanks of either horizontal zig-zag or vertical design for settling marble 

and granite dust from the slurry, after which clarified water is being 

recycled back into the cutting process. Despite recycling, net daily 

water loss of about 1,000–1,500 litres (1–1.5 KL) per gangsaw occurs 

due to evaporation and retention in the slurry. Flocculants or 

coagulants addition is being practised by some units to improve 

settling, and in some cases filter presses are also in use for dewatering 

slurry. The semi-solid residue generated is transported by tankers for 

disposal.  

 

 There is only one marble & granite processing cluster at Kishangarh. 

The slurry is being dumped via tankers in 02 designated dumping 

yards established in the Kishangarh area only. The land for dumping 

yard was provided by the local administration & Rajasthan State 

Industrial Development and Investment Corporation (RIICO) and these 

are now maintained by Kishangarh Marble Association (a division of 

Kishangarh Marble Udyog Vikas Samiti) to reduce nuisance generated 
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by slurry disposal on road side or other lands by the member units.  

 
 

About dumping yards:  

 As per the information furnished by Kishangarh Marble 

Association (KMA), following is the status of yard establishment:  

 

i. Department of Industrial Policy & Promotion (DIPP), Ministry of 

Commerce & Industry, Government of India vide letter dated 4th 

November, 2004 sanctioned a sum of Rs 9.1 Cr to Kishangarh 

Marble Udyog Vikas Samiti for development of existing & 

additional dumping yards and R&D for slurry uses. Copy of the 

letter is enclosed at Annexure – II. 

ii. Dumping yard- I was inaugurated on 05.04.2005 and it is spread 

over an area of 322 Bigha with depth of 13 meters. Its capacity is 

40 lakh cubic meter and it reached its full capacity on 

16.08.2014. Currently no slurry discharge is in practice here. 

Drawing of dumping yard -I is enclosed at Annexure – III. 

iii. Further, dumping yard-II was constructed in 2009 in an area ad-

measuring 532 Bigha with depth of 15 meters and was 

inaugurated on 17.08.2014. Everyday approx. 550 tankers 

containing approx. 22 lakh liters of lean slurry (water: dust 40%: 

60%) are emptied in this dumping yard. Drawing of dumping 

yard-II is enclosed at Annexure – IV. 

iv. Daily record of disposal of slurry through tankers in dumping 

yard for a period of last six years (2019 to July 2025) is enclosed 

at Annexure – V.  

 

It is pertinent to mention here that both the yards design has made 

provision of decanting well to decant the supernatant water of the 

slurry.  
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Siting status, plantation at the dumping yards:  

i. The distance of nearest abadi from dumping yard-I is approx. 2 

km and its distance from nearest agricultural land is 200 

meters.  

The distance of nearest abadi from dumping yard-II is 2 km 

while agricultural land is situated just adjacent to the yard on 

one side. Copy of Tehsildar letter in this regard is enclosed at 

Annexure – VI. 

ii. Plantation has been carried out along the entrance pathway and 

along the boundary in 2-3 rows in both the yards.  

iii. The dumping yards have been provided with bituminous roads 

from entrance to the slurry dumping/ pickup point.  

iv. A restaurant is operational within Dumping Yard – I to cater the 

need of the visitors during their visiting hours. 

 

Status of the utilization of dry slurry: 
 

v. Dried slurry (which is in compacted form) from dumping yard-I 

is taken to Morbi, Gujarat from October, 2019 till July 2025 to 

be used in tile manufacturing units/other purpose and record of 

last six years of daily number of heavy vehicles loaded and sent 

to Morbi is enclosed at Annexure – VII. Dried slurry from 

dumping yard-II is also taken to Morbi, Gujarat from Aug 2024 

and daily record is enclosed at Annexure – VIII. 

The details are as tabulated below:  

Year Number of vehicles transported the 
marble powder to Morbi, Gujarat for 

further utilization 

Dumping yard-I Dumping yard-II 

2019 1462 - 

2020 5334 - 

2021 4286 - 

2022 9711 - 

2023 8395 - 

2024 5401 618 (from Aug 24) 

2025 3020 (till July 25) 594 (Till July 25) 

Note: Each vehicle transport about 30-35Tons of the dried slurry. 
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vi. Currently, marble/ granite slurry is being disposed of only in 

Dumping Yard- II. Tankers containing the slurry get emptied at 

separate designated points depending on the slurry they carry 

(marble or granite). 

 

Practices adopted by Kishangarh Marble Association (KMA): - 

 

i) As per KMA regulations, any industry found disposing of slurry 

outside the designated dumping yard is liable for financial 

penalties imposed by KMA. In addition, a flying squad 

constituted by the Association monitors illegal dumping 

activities within the industrial area. In cases of violations, the 

concerned department is immediately informed, and penalties 

are enforced against the defaulters by KMA. 

ii) KMA operates a truck-mounted road sweeper for cleaning road 

dust in the industrial area, along with a tractor utilized for 

multiple purposes, including plantation watering and 

transportation of collected dust to the dumping yard. 

iii) All six phases of the RIICO Industrial Area, predominantly 

consisting of stone-cutting units, are equipped with concrete 

roads. 

iv) Furthermore, all available open land across the six phases is 

proposed to be developed into gardens. 

v) Dumping Yard-I has emerged as a tourist attraction due to its 

snowy-like appearance. While entry remains free for general 

visitors, a fee is levied on commercial activities such as 

advertisements and pre-wedding shoots involving professional 

or digital cameras. The revenue generated is utilized to provide 

basic visitor facilities, including changing rooms, parking, 

waste collection systems, toilets, water supply, and security 

arrangements. 

vi) To mitigate plastic pollution, RSPCB has installed a reverse 

vending machine within the dumping yard, following the 
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necessary approval (NOC) from KMA. 

 

3.0 Observations made during visit 

 

To record the factual status, committee visited both the dump yards I 

(Old) & II (New), internal roads of the Kishangarh Industrial area, 

marble & granite processing unit operations. To record the quality of 

air & water, detailed sampling was conducted by RSPCB team.  

 

Following are the field observations related to ambient air 
quality:   
 

 Dumping Yard-I (Old) 

i. This dumping yard-I (Old) was made for disposal of only marble 

slurry and was closed for disposal of slurry on 16.08.2014. It is 

pertinent to mention here that slurry gets solidified/ compacted 

after drying. Excavation process of slurry was started in October, 

2019 which is ongoing. This dried solidified slurry from this sent 

to tile manufacturing units in Morbi, Gujarat. Slurry is loaded in 

heavy vehicles through JCB which is then recorded through 

weighing balance at the exit point.  

ii. Because of the excavation process, rain water gets stored at many 

places in the dumping yard which looks blue against the whitish 

color of slurry and this gives it the appearance of a snow yard. For 

this reason, KMA developed this site as a tourist place.  

iii. There are different entry and exit gates at dumping yard-I for 

dispatch of slurry through heavy vehicles and for entry of visitors. 

Concrete roads have been provided from entrance to inside for 

vehicular movement and a garden is developed on both sides along 

the entrance pathway. Besides, plantation in the form of a thick 

belt of mature trees has also been carried out all around the 

premises on the dyke walls. A helipad is also situated inside the 

dumping yard-I to facilitated the landing of helicopter.   
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iv. During visit, it was observed that the excavation of solidified 

marble dust was going on at one side of the dyke & a good 

numbers of visitors were present. A railing is provided to keep 

visitors away from the ongoing mining site.  It was observed that 

there was no visible fugitive emission due to excavation of the 

marble powder because of the intact moisture & compactness in 

the dumped material, also there was reported rain events too. 

Besides, the KMA representatives were also asked by the 

committee members to take feedback of the visitors regarding 

problems, if any, pertaining to air pollution experienced by them 

during their visit. 

Subsequently, the KMA has started taking visitor feedback, copy of 

some of the feedback forms from 23rd July to 30th July period are 

enclosed at Annexure – IX.  None of the visitor reported complain 

of air pollution at the dumping yard-I during their visit to this 

place.  

v. The 24-Hourly ambient Air Quality was monitored on 13.08.2025 

by installing the instrument near the helipad location where most 

of the visitor gathered & stays. The PM10 was observed as 110 

µg/m³ against the prescribed standard of 100 µg/m³ whereas 

PM2.5 was observed as 40 µg/m³ which is under the limit i.e. 60 

µg/m³. 

Copy of the report of ambient air monitoring is enclosed at 

Annexure – X. 

vi. The fugitive emission monitoring was conducted using High 

Volume Sampler near the weigh bridge inside the dumping yard-I, 

the concentration of the suspended particulate matter (SPM) was 

observed as 430 µg/m³. Copy of the report of fugitive monitoring is 

enclosed at Annexure – XI. 

 

It is pertinent to mention that whether the visitors as provided the 

positive feedback on the dust pollution inside the dump yard and 

they are subjective in nature. So, committee strictly opined based 
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on the ambient & fugitive emission monitoring results that the 

excavation of the dumped material needs to be carried out only 

after the visitors’ hours or in Night time and ensure installing mist 

guns at suitable points to improve the ambient air quality.   
 

 Dumping Yard-II (New)  

i. This dumping yard was started on 17.08.2014 after the first 

dumping yard was closed for slurry dumping and both marble 

and granite slurry are disposed in this yard. Dyke wall has been 

constructed on periphery of the dumping yard premises with 

plantation in 3-4 rows. The plantation comprises mature trees. 

Approx. 1 lakh trees have been planted and maintained by the 

KMA. This site has only one gate for entry & exit as no tourism 

activities are carried out in this dumping yard. However, upon 

entering the main gate, there are two separate pathways for 

tanker/ truck movement and other movement for official 

purpose.  

ii. Presently, this site has two separate disposal points for granite 

and marble slurry, so to ensure that no mixing of the two 

slurries takes place. This is done because the marble and 

granite slurry have different chemical composition and hence, 

different end uses. 

iii. Concreate road have been constructed around the dumping site 

for transportation of vehicles. 

iv. Excavation and dispatch of dried marble slurry for reuse started 

from Sept, 2024. Loading of slurry is being carried out through 

JCB from dried and compacted location. 

v. The 24-Hourly ambient Air Quality was monitored on 8.08.2025 

near guard room inside the dumping yard. The PM10 was 

observed as 75 µg/m³ against the prescribed standard of 100 

µg/m³ whereas PM2.5 was observed as 32 µg/m³ which is under 

the limit i.e. 60 µg/m³. 
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Copy of the report of ambient air monitoring is enclosed at 

Annexure – XII. 

vi. Besides, fugitive monitoring was also conducted on 13.08.2025 

at a location, 10 meters away from the loading point inside the 

dumping yard and the concentration of the suspended 

particulate matter (SPM) was observed as 354 µg/m³. Copy of 

the report of fugitive monitoring is enclosed at Annexure – XIII. 

 

Other than the monitoring at dump yard, ambient air quality 

was monitored inside the industrial area at KMA office on 

07.08.2025. The PM10 & PM2.5 were observed as 87 µg/m³ and 

38 µg/m³ respectively which are under the limit. Copy of the 

report is enclosed at Annexure – XIV.  

 

 Industrial Area:  

Further, to assess the Ambient Air Quality (AAQ) of the 

Kishangarh industrial area & surrounding residential area, 02 

manual monitoring stations are operational under National 

Ambient Air Quality Monitoring Program (NAMP), one at R K 

Community and RSPCB Office. The recorded AAQ of this 

location from August 2024 to July 2025 is as tabulated below:  
 

Month & Year 

Particulate Matter (< 10 µm), µg/m3 

RSPCB Office, 
Kishangarh   

(2Kms from dump yard) 

Latitude: 26.606152 N;  
Longitude: 74.844027 E 

R K Community 
 (3KMs from dump 

yard) 

Latitude: 26.589526 N; 
Longitude: 74.864284 E 

August, 2024 105 54 

Sep-24 118 105 

Oct-24 198 170 

Nov-24 200 194 

Dec-24 206 198 

Jan-25 194 187 

Feb-25 178 162 

Mar-25 155 159 

Apr-25 165 184 
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May-25 124 134 

Jun-25 94 94 

Jul-25 68 67 

The AAQ result reveals that at RSPCB Office station, only the 

June & July are the month where the Ambient Air Quality was 

under the limit else in rest of the months it ranged from 105 

µg/m3 to 206 µg/m3 which is higher than the prescribed limit of 

100 µg/m3.  

 

This is majorly due to dust deposited on the internal road of the 

industrial area, kachha floor area of the processing units where 

material load & unload.  

 

Observation related to water quality:  

 

 The committee planned that groundwater samples should be 

collected at distances of 1 km, 5 km, and 10 km in all four 

directions from each dumping yard to study the change in 

quality of water quality. Accordingly, 12 groundwater samples 

were obtained. In addition, a control location—situated beyond 

10 km from the dumping yard and with no waste processing 

facility nearby—was identified at approximately 15 km in the 

eastern direction. 

 Total 13 groundwater samples were collected on 05.08.2025, 

comprising samples from 1 km, 5 km, and 10 km distances in 

all four directions, along with one control point.  

 

 

 

 

 

 

 

 

 

 

 

 

 

The satellite image of the water sampling location 
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 The details of locations are as given below:  

 

S. 
No. 

Source of 
Sample 

Latitude Longitude Location / Landmark 

I Handpump 26.656252 74.83611 Near Government Sr. Sec. School, 
Raheempura, Kishangarh, Ajmer 

Ii Handpump 26.648876 74.878372 Near Dev Narayan Ji Temple, 
Tokra, Kishangarh, Ajmer 

Iii Open Well 26.621748 74.850354 Shri Ramswroop Ji S/O Bhawar 
Ji, Kali Doongri, Kishangarh, 

Ajmer 

Iv Tube Well 26.609224 74.870449 M/S Ronak Textile Mills, E-75A, 

RIICO Industrial Area, Phase-III, 
Kishangarh, Ajmer 

V Handpump 26.654477 74.908318 Near Tajani Ka Mandir, Bhuiyas’, 
Kishangarh, Ajmer 

Vi Handpump 26.577531 74.903358 Near Shri Jagnarayan Public 

School, Nayagaon, Kishangarh, 
Ajmer 

Vii Open Well 26.60723 74.809919 Ramner Drinking Water Site, 
Ramner, Kishangarh, Ajmer 

Viii Handpump 26.672306 74.835885 Near Bharat Nirman Rajiv Gandhi 
Seva Kendra, Khatoli, 

Kishangarh, Ajmer 

Ix Handpump 26.702351 74.804046 Near Government Sr. Sec. School, 
Pinglod, Kishangarh, Ajmer 

X Handpump 26.679147 74.955528 Near Anganwadi Kendra, Baharu, 
Kishangarh, Ajmer 

Xi Handpump 26.544152 74.929331 Near Shiv Temple, Tedwa Ka 
Mohalla, Kishangarh, Ajmer 

Xii Handpump 26.584313 74.765016 Near House of Sadaruddin S/O 

Manne Khan, Mullana Ki Dhani, 
Oontra, Kishangarh, Ajmer 

Xiii Handpump 26.60338 75.017569 Village Nohariya, Kishangarh, 
Ajmer (Control Sample) 
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 The analysis results are as given below for  
S.NO. Sampling Location PARAMETERS 

pH Total 
Hardness  

Ca  Mg  TDS Cl SO4  F  

1 Handpump at approx. 1.0 km distance in NW direction from 
Dump yard-II  

7.4 303 36 52 2175 575 112 2 

2 Handpump at approx. 1.0 km distance in NE direction from 
Dump yard-II 

7.09 307 50 44 980 120 67 2 

3 Open well at approx. 1.0 km distance in SW direction from 
Dump Yard-II 

7.54 319 47 49 1895 230 310 2 

4 Tubewell at approx. 1.0 km distance in SE direction from Dump 
Yard-I 

6.87 1141 267 115 2055 465 320 2 

5 Handpump at approx. 5.0 km distance in NE direction from 
Dump Yard-II  

7.03 247 40 35 490 20 28 1 

6 Handpump at approx. 5.0 km distance in SE direction from 
Dump yard-I 

7.22 655 126 83 3700 1010 260 2 

7 Handpump at approx. 5.0 km distance in SW direction from 
Dump yard-II  

7.02 432 99 45 745 156 35 1 

8 Handpump at approx. 5.0 km distance in NW direction from 
Dump yard-II 

7.69 178 24 29 826 130 36 2 

9 Handpump at approx. 10.0 km distance in NW direction from 
Dump yard-II  

7.22 271 39 42 1125 255 65 2 

10 Handpump at approx. 10.0 km distance in NE direction from 

Dump yard-II  

7.13 267 28 48 695 86 48 1 

11 Handpump at approx. 10.0 km distance in SE direction from 
Dump yard-I 

6.96 1444 388 115 3242 900 280 2 

12 Handpump at approx. 10.0 km distance in SW direction from 
Dump yard-II 

7.23 234 34 36 926 120 56 2 

13 Handpump at approx. 15.0 km distance in East direction from 
Dump yard-II – CONTROL 

6.93 420 97 43 1315 250 104 1 
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The heavy metals (Copper, Zinc, Nickel, Lead, Chromium, Iron, 

Cadmium & Hg) concentration of all 13 ground water samples is as 

tabulated below:   

S.NO. Sampling Location 

Parameters 
in mg/l 

Zn  Fe  

1 
Handpump at approx. 1.0 km distance in NW direction 

from Dump yard-II  
0.22 4.6 

2 
Handpump at approx. 1.0 km distance in NE direction 
from Dump yard-II 

0.39 2.89 

3 
Open well at approx. 1.0 km distance in SW direction 
from Dump Yard-II 

NT 0.25 

4 
Tubewell at approx. 1.0 km distance in SE direction 

from Dump Yard-I 
NT 5.14 

5 
Handpump at approx. 5.0 km distance in NE direction 
from Dump Yard-II  

0.09 4.75 

6 
Handpump at approx. 5.0 km distance in SE direction 
from Dump yard-I 

0.13 0.93 

7 
Handpump at approx. 5.0 km distance in SW direction 

from Dump yard-II  
NT 0.45 

8 
Handpump at approx. 5.0 km distance in NW direction 
from Dump yard-II 

1.06 3.98 

9 
Handpump at approx. 10.0 km distance in NW 
direction from Dump yard-II  

1.2 3.83 

10 
Handpump at approx. 10.0 km distance in NE 

direction from Dump yard-II  
0.08 0.45 

11 
Handpump at approx. 10.0 km distance in SE 
direction from Dump yard-I 

4.78 6.38 

12 
Handpump at approx. 10.0 km distance in SW 
direction from Dump yard-II 

0.18 0.62 

13 
Handpump at approx. 15.0 km distance in East 

direction from Dump yard-II - CONTROL 
3.03 4.38 

In all the 13 samples, out of the 08 heavy metals only 02 (Zinc & Iron) 

were observed in the ground water, rest were not-traceable.  
 

The groundwater study shows that almost all samples have hardness, 

TDS, and fluoride above desirable levels, while the control site (15 km 

east) already reflects naturally hard and mineral-rich water (TH 420 

mg/L, TDS 1315 mg/L, F 1 mg/L). The SE direction (Dump Yard-I) is 

found as impacted, with very high hardness (up to 1444 mg/L), TDS 
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(3242–3700 mg/L), chlorides (900–1010 mg/L), and fluoride (2 mg/L), 

indicating continuous leachate contamination with distance. The NW 

and SW directions (Dump Yard-II) show moderate but fluctuating 

quality, with elevated TDS (745–2175 mg/L) and fluoride (2 mg/L), 

making them worse than the control. In comparison, the NE direction 

(Dump Yard-II) improves with distance, with 5–10 km samples (TDS 

490–695 mg/L, TH 247–267 mg/L) being better than the control, 

showing lesser leachate influence. In summary, groundwater around the 

dumping yards is generally degraded, with the SE direction showing the 

contamination risk, while the NE corridor appears relatively safer. Most 

sources are not suitable for drinking without proper treatment, 

especially for fluoride and hardness. 

 

 The committee observed decanting well in the dumping yard-II (New) and 

also surveyed through drone to check the location. As per the design the 

02 decanting wells are provided in North direction of dumping yard-I and 

02 are provided in SW direction in dumping yard-II to decant the water.   

During visit, it was observed that water is getting accumulated in North 

direction slop of the dumping yard-II, where no decanting well is 

provided. KMA need to make arrangement to decant the supernatant 

water.  

Due to rain-cut, a portion of dumping yard-I was found damaged in the 

north direction near to decanting well, due to which slurry flowed 

outside the dyke. That require repair and a dyke stability study is also 

needed.  

No decant water reuse facility found established by the KMA that raises 

the possibility of discharge of decanted water in nearby area viz. open 

land etc.  

 

Observation related to agriculture & health issue:  

 As per the Tehsildar’s report, the nearest agricultural land is located 

approximately 200 meters from Dumping Yard–I, whereas agricultural 

land lies directly adjacent to Dumping Yard–II on one side. During the 
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committee’s site visit, the agricultural fields adjoining Dumping Yard–

II were observed to be under cultivation without any apparent issues. 

Information regarding agricultural produce over the past five years 

from villages located near Dumping Yards I and II, along with soil 

health card data, was requested from the Agriculture Department 

through a letter dated 25.07.2025 and subsequent reminders on 

11.08.2025 and 18.08.2025. However, the information has not been 

furnished to date. 

 The major hospital in Kishangarh region is Marble City Hospital which 

has informed vide letter dated 11.08.2025, that no patient suffering 

from respiratory diseases, like Asthma, etc. has been registered in the 

hospital in the last 5 years. Copy of the letter is enclosed at Annexure 

– XV. Besides, the feedback forms filled up by visitors visiting the 

dumping yard reveal that the tourists do not feel dust led air pollution 

related issues or beathing problems/ eye irritation.  

 Photographs taken during visit and drone survey are enclosed as 

Annexure-XVI. 

 

4.0 Conclusion:  

 

         In compliance of the Hon’ble NGT order dated 22.09.2022 in O.A. 

164 of 2022 (Srinivas Rao Vs State of Andhra Pradesh), Central 

Pollution Control Board (CPCB) is preparing the guideline for   

‘utilization of slurry generated from Marble/Granite processing units 

to prevent its unregulated dumping on land or low-lying areas’ and 

same is under finalization.  
   

 Kishangarh has 921 marble and granite cutting units generating 

significant slurry waste, which is disposed into two designated 

dumping yards maintained by Kishangarh Marble Association (KMA). 

Dumping Yard–I (322 bigha) has reached capacity and is now used 

for excavation of dried slurry, while Dumping Yard–II (532 bigha) is 

currently operational, receiving ~550 tankers daily. Monitoring at 

Dump Yard–I showed PM₁₀ levels (110 µg/m³) slightly above 
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standards, while PM₂.₅ remained within limits. Fugitive SPM was 430 

µg/m³ during excavation. At Dump Yard–II, PM₁₀ and PM₂.₅ were 

within standards, but fugitive SPM reached 354 µg/m³. Long-term 

AAQ data (Aug 2024–Jul 2025) revealed PM₁₀ consistently above 100 

µg/m³ for most months in the industrial/residential area, mainly due 

to road dust and handling practices. 

A total of 13 groundwater samples (1, 5, and 10 km in four directions 

plus one control at 15 km east) were analyzed. Results indicate 

widespread deterioration with hardness, TDS, and fluoride above 

desirable limits. The SE direction (near Dump Yard–I) showed the 

highest impact with hardness (up to 1444 mg/L), TDS (up to 3700 

mg/L), chlorides (900–1010 mg/L), and fluoride (2 mg/L), confirming 

leachate influence. NW and SW (Dump Yard–II) showed moderate but 

fluctuating contamination, while NE (Dump Yard–II) indicated 

relative improvement at 5–10 km and was even better than the 

control sample. Heavy metals analysis revealed only zinc and iron.  

Agricultural land exists within 200 m of Dump Yard–I and adjacent 

to Dump Yard–II, but fields were observed cropped without visible 

distress. Data on crop yield and soil health card is awaited from the 

Agriculture Department. Health records from Marble City Hospital 

(last 5 years) show no significant increase in respiratory cases. 

Visitor feedback at Dump Yard–I also reported no air-pollution 

related complaints. 

Both yards are equipped with dykes, plantation belts, and internal 

roads. However, issues were noted like accumulation of water at 

Dump Yard–II without decant wells, rain-cut damage at Dump Yard–I 

dykes requiring repair, and absence of decanted water reuse 

systems. KMA enforces penalties for illegal slurry dumping, operates 

road sweepers, and supplies dried slurry to Gujarat tile units for 

reuse. 
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Entrance gate of dumping yard – I 

 

 

Garden area in dumping yard – I 
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Loading of slurry in dumping yard - I 

 

 

Heavy vehicle movement in Dumping yard – I 
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Breach of dyke in dumping yard – I 

 

 

Satellite Image showing breach of dyke in Dumping Yard I 
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Dumping yard – I 

 

 

 

Dumping yard - I 
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Aerial view of Dumping yard – I 

 

 

Entrance gate of dumping yard – II 
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Near entrance gate of dumping yard – II 

 

 

Water accumulation near decant well of dumping yard-II 



79 

 

 

Discharge point of slurry in dumping yard-II 

 

 

 

Aerial view of dumping yard – II 
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Decanting well in dumping yard – II 

 

 

 

Slurry loading area in dumping yard – II 
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RIICO Industrial Area, Kishangarh  

 

 

Plants in KMA office for large scale plantation  


